NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
DAILY CAUSE LIST DATED 19.07.2019 (FRIDAY)
COURT I
10:30 AM

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh,

Member (Technical).
For Admission

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) DLF Phase —IV Commercial Developers | Manisha Chaudhary

No. 180 of 2019 Ltd.

For Hearing (Part Heard)

2. Comp. App. (AT) B. Sudhakar Reddy & Ors. YogeshRaavi Divyanshu Rai-
No. 193 of 2018 Vs. R1&R2
B. Manpal Reddy & Ors. ML Sharma-R5

Sumit Batra-R6
Ashim Sood-R9

3. Comp. App. Akula Nagalaxmi Narender Singh Tine Abraham(R-1)
(AT) 247 of Vs. Yadav
2018 Crompton Greaves Ltd.
4, Comp. App. (AT) Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 167 of Vs.
2019 Solar Atria Cleantech Pvt Ltd.
With
5. Comp. App. (AT) Aalborg CSP A/S Puneet Singh Bindra | Sidhartha Das
(Ins) No. 168 of Vs.
2019 Solar Atria Cleantech Pvt Ltd.
For Hearing
6. Comp. App. (AT) The Registrar of Companies, Indrajit Vania Akhil Nene
No. 10 of 2019 Maharashtra, Mumbai
Vs.
Acadia Hotels and Resorts LLP & Ors.
7. Comp. App. (AT) Tumkur Vajram Shetty Jayawanth & M.Pretham Saransh Jain
No. 44 of 2019 Anr.
Vs.
Agile Labs Pvt Ltd & Ors.
8. Comp. App. (AT) Mahendra C. Shah Diwakar R. Singh Vipul Ganda-
No. 85 of 2019 Vs. R1&2

Champak K. Mehta & Ors.
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